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Cleaning of Rivers in Tamil Nadu

3873. SHRI S. AUSTIN : Will the Mimister
of ENVIRONMENT AND FORESTS be
pleased 1o stale :

(a) whether Governmient have received a
plan from the Governmen! of Tamil Nadn lor
cleaning of rivers and environmenlal improve-
ment of cities in Tamil Nadu:

(b) if so, the details thereol: and

(c) the action laken by Governmenl in
this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT &
FORESTS (SHRI KAMAL NATH): (a) No.
Sir.

(b) and (c) Do not anse.

Forest Land nt Seelvasa of Dadm Nagar

Haveli (U.T.)

3474, SHRI ANANTRAY DEVSHANKER
DAVE : Will the Minisier of ENVIRONMENT
AND FORESTS be pleased 1o state :

(a) whetheritis a fact that Seelvasa of Dadra
Nagar Haveli UT. has more than 92.1 per ceni
of population belonging 10 scheduled tribes:

(b) whether it is a fact thal the land of these
Iribals is covered under Forest Area: and

(c) whetheritis also a fact thal the land is the
only saurce of income of wibal people in this
area, and they are the sole owner of this land
{rom their last fonh father heriditary?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (&) The
Union Territory of Dadrm Nagar Haveli. of
which Seelvasa is the capital has according 10
1991 census. a populalion of 1.38477 out of
which 1,09.3B0 are Scheduled Tribes constitut-
ing 78.99% of the total population.

(b) and (c) 42.2% of the geographical area of
the Union Territory is under forest caver. The
ribals do not have exclusive ownership over the
[orest lands which are a Staie property.
However, bulk of the papulation of the Union
Termitory including non tribals depend heavily
on loresls for timber anid fuelwood and alsoas a
source of eaming wapes through [orestry
activities for their livelihood. the tribals also
enjoy exclusive rights for collection of Minor
Forest produce free of cost as also other
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privileges in the forest area like collection of
fuelwood, leaves and grass etc. for their domes-
lic consumption.

National Forest Policy

3875. SHRI RAM RATAN RAM : Will the
Minister of ENVIRONMENT AND FORESTS
be pleased 1w state:

(a) whether in the National Forest Policy,
1988, it was recommended that 33 per cent ofthe
tolal geographical area of the couniry should be
covered by forest:

(b) il so, what is the area under forest cover
at present;

(c) whether present coverage is less than 13
per cent; and

(d) what are the reasons therefor and whar
steps Governmenl propose (o increase forest
coverage in the counwry”?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT &
FORESTS (SHRI KAMAL NATH): (a) Yas,
Sir.

(b) As per the Siate ol Forest Report, 1991,
the forest caver in the country is 639,182 Sq.
km.

(c) Yes Sir.

(d) The main reasons for the less forest cover
are biotic pressure and diversion of forest land
for non-forestry purpases. To increase the forest
cover, a massive aflorestalion programme.
Social and Farm [oresiry under the 10-Point
Programme is pursued vigorously with the
people’s panticipation. During Sixth and
Seventh Five Year Plan, an area of 46.50 lakh
hectares and B8.85 lakh hectares respectively,
have been afforested.
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Pollution Control Board

1§77. MISS SAROJ KHAPARDE : Wil the

T RV # ¢F v @ W Minister of ENVIRONMENT AND FORESTS
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be pleased to stale:



